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[Translation] 

Loans Advanced by Banks for House 
Building in Rajasthan 

*361. SHRI GOPAL PACHERWAL: Will 
the Minister of FINANCE be pleased to state: 

(a) whether loans for house building 
have been provided to Scheduled Castes, 
Scheduled Tribes, economically weaker 
sections and other categories including low 
and middle income groups by cooperative 
and other banks in Rajasthan as per the 
norms fixed by Union Government; and 

(b) if so, the distrid-wise, details thereof? 
THE MINISTER OF FINANCE (PROF. 

MAOHU DANDAVATE): (a) and (b). The 
Bank of Baroda, Convenor, State Level 
Bankers Q>mmittee, Rajasthan, has reported 
that the cooperative banks and other banks 
operating in Rajasthan have sanctioned bans 
to Scheduled Castes, Scheduled Tribes, 
economically weaker sections, low and 
middle income groups as per the prescribed 
norms, in the State. There were 43.648 
accounts against which an amount of Rs. 
14.35 crores was outstanding as in Decem-
ber, 1989. The district-wise information of 
number of accounts and amount outstand-
ing as in December, 1989 is also given in the 
attached statement. 

STATEMENT 

(As of December, 1989) 

(Rs. in Lakhs) 

SI. No. Name of the District Amount Amount Outstanding 

2 3 4 

1. Ajmer 2578 75.33 

2. Al war 2695 84.79 

3. Banswara 1046 27.52 

4. Barmer 1648 48.58 

5. Bikaner 952 28.18 

6. Bhilwara 2205 64.25 

7. Bharatpur 2254 67.23 

8. Bundi 932 29.11 

9. Chittorga~h 2048 59.30 

10. Churu 1146 35.16 

11. Dholpur 748 20.09 
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12. Dungarpur 

13. Jaisalmer 

14. Jaipur 

15. Jalore 

16. Jhunjhunu 

17. "lhalawar 

18. Jodhpur 

19. Kot a 

20. Nagaur 

21. Pali 

22. Sawai Madhopur 

23. Sikar 

24. Siroh1 

25. Shn Ganganagar 

26. Tonk 

27. Udaipur 

Total 

[English] 

Pricing Formula for Land 

*362. SHRIMATI BASAVA RAJES-
WARI: Will the Minister of FINANCE be 
pleased to state: 

(a) whether the National Housing Bank 
has proposed a pricing formula for land, 
incorporating the principle of cros5-subsidisa-

3 4 

1146 38.79 

662 17.96 

962 122.31 

1686 52.57 

1090 38.64 

1380 40.40 

1537 46.34 

638 18.33 

1782 56.81 

2050 58.47 

1804 55.52 

1501 46.05 

1432 43.31 

2780 100.88 

898 27.59 

4048 131.25 

43648 1434.76 

t1on among different classes; and 

(b) if so, the details thereof? 

THE MINISTER OF FINANCE (PROF. 
MAOHU DANDAVATE): (a) and (b). Na-
tional Housing Bank has formulated a scheme 
for providing financial assistance for Land 
Development and Shelter Projects under-
taken by public agencies such as Housing 
Boards and Area Development Authorities. 


